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Sri Dhananjay Sinha, Ex. Director of the erstwhile Company present in
person. The Present case is filed as a fresh petition under section 252(3)
of the Companies Act.

Registry is directed to make scrutiny of the same. Further a
spare copy of this petition further be provided to the learned CGSC, Sri
Krishna Dev Vyas.

That apart, the petitioner send a copy of the present petition to
the ROC, Kanpur inviting its response/ comments in respect of the
present petition.

The ROC, Kanpur file its reply/comments within four weeks.

The matter to be listed on 21 February, 2018,
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